
RAJASTHAN HIGH COURT, JODHPUR

ORDER

No.Estt.(RJS)11512025 Date:- 31.01.2025

I

ln terms of the State Government's Order No. F.26(55)/Nyay/2015 part lV

dated 12.03.2024, THREE ADVANCE GRADE INCREMENTS are hereby

granted to the following retired/expired Judicial Officers on account of

possessing Post-Graduation in Law (LL.M.) with effect from the date mentioned

against their names:-

il
ln terms of the State Government's Order No. F.26(55)/Nyay/2015 part lV

dated 12.03.2024, FOUR (3+1)ADVANCE GRADE INCREMENTS are hereby

granted to the following retired Judicial Officer on account of possessing Post-

Graduation in Law (LL.M.) and Doctorate in Law (Ph.D.) with effect from the date

mentioned against his name:-

Note :-

"The advance increment shall be available when the Officer is promoted from
Civil Judge to Senior Civil Judge and frcm Senior Civil Judge to District Judge
cadre also at ACP stage.
The advance increments shall be available in the District Judge Cadre from
District Judge (Entry Level) to District Judge (Selection Grade) and from
District Judge (Selection Grade) to District Judge (Super Time Scale)',

BY ORDER

S.NO. NAME OF OFFICERS
SARVA SHRI

u.r.D.
NUMBER

DATE OF GRANT OF
AGls

1 CHHAGAN LAL GUPTA RJ0024 0'l .01 .2016

2 ON/I PRAKASH GUPTA IV 01 .01 .2016

3 GOVIND PRASAD GOYAL RJ0042 01 .01 .2016

4 DEVENDRA JOSHI RJ0047 01 .0'1 2016

5 SURENDRA KUIVAR JAIN RJ0064 01 .01 .2016

6 IVAHAVEER PRASAD SHARIVA RJ0072 01 01 2016

7 KEDAR LAL GUPTA RJO101 01 .01 2016

RAJESHWAR SINGH RJ0162 01.01.2016

I AJAY KUIVAR SHARI/A RJ0165

UIVA SHANKAR SHARIV]A RJ0207 01 .01 .2016

11 RATAN LAL IVIOOND 01 .01 .2016

AIUAR SINGH CHAMPAWAT (Exp.) RJ0651 01 .01 2016

13 RJ0676 01 .0't .2016

S.NO. NAME OF OFFICER u.t.D.
NUMBER

AG ls DATE OF GRANT
OF AGls

1 DR. RAJENDRA SINGH CHAUDHARY Three 01 01 .2016

One 16 09 2016

REGIST GE RAL

RJ0037

01 .01 .2016

10.

RJ0229

12.

PRAKHAR SANDAL (Exp.)

8.

RJO110

\



Date:- 31.01.2025
Copy fonlrarded to the following for information and necessary action:_

The Principal Secretarv to Government. Law Department_Cum-LegalRemembrancer, Rajasthan, Jaipur. 
qs!! uvn,q' tr

+l: l:g?r^!tr.t cenerat, Rajasthan, Jaipur
ll: ::.i"lrry Lokayukata, Sachivataya, Jaipur.
r ne Kegrstrar-cum-princioar prrvate Secreta'iy to uon,re the chiefJustice. Rajasthan High iourt, JodnpuVLatoui 

'- '-''
r ne h(egrstrar (Vio )/(Admn. )/lRutesyilCtass.)/(Exam. )/OSD(F&t)/
3,.o?,,n?".0*"r), 

Raiastnan High c;l;, i;i;i;;;;;j Registrar He.
The Registrar (Admn.)/Registrar_Cum_CpC, Rajasthan High CourtBench, Jaipur.

Jl;y"'o"t secretary, Rajasthan state Legat services Authority,

The Director, Rajasthan State Judicial Academv, Jodhour.C-oncerned Retired Judicial Officers. 
---vri',' vvu"r

Mrs. Sunita Kanwar Wo Late Shri Amar Singh Champawat, 20,

?o"Jil1y"' 
New sa nsa ner. noao. c ui;ai"xi "in,i,,"sodata. 

Ja ipur_

11.Mrs. Neelofar Sandal Wo Late Shri prakhar Sandal, 506, pearl
.^ Y9s"s, Vashishtha Marg, shya; Nrs;; j;,il;i 3'ozorg.12.The last posting where concerned retired/expired Judicial Officerswere posted.
'13. Concerned Treasury Officers.
14. Computer Cell, RHC, Jodhpur with the direction to upload on theofficial website of the Rajastha, ff ,Sh C"rrt. 

''-" * '

Personal File/Jr. Actt -RJS Estt./
Service Book Clerk/ Misc. Clerk_RJS Estt./
Accounts/Pension Cell/Sub. CorruArJg"j.
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REGI RAR GENERAL

No.RJS-Estt./Misc./2003/592


